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LEGISLATIVE ASSEMBLY OF THE

NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II
(General information relating to legislative & other matters)
Friday, 31 July, 2015/ 9 Shravana 1937 (Saka)

No. 25
As announced by the Hon’ble Speaker on 28 July 2015, Hon’ble Members are hereby

informed that the sitting of the House will resume on 3 August 2015 at 2 PM in the
Assembly Hall, Old Secretariat Delhi - 54.

Special Mention (Under rule 280):

Members who want to raise matters under Rule 280 may give notice of the same
by 11.00 A.M on the date, on which the matter is proposed. to be raised i.e. 3 August
2015. Notices will be received in the Notice Branch (Room No. 46). Balloting for fixing
inter-se priority for the first 10 notices will be held in the room of the Secretary at 11.15
AM on 3 August 2015. Hon’ble Members are requested to participate in the balloting.

As per directions of the Hon’ble Speaker, Members are requested to confine the
text of the Special Mention to 8-10 lines only and not to deviate from the original text as
admitted while raising the same on the floor of the House. The matter should relate to
only one Department and raise only one issue.

PRASANNA KUMAR SURYADEVARA
Secretary




